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<a> whether Delhi DevelofJIDent Autho-
rity proposes to change the mode of pay-
ment for built-up ftats under LIG, MIG 
and EWS from hire-purchase to cash 
down; 

(b) it so, the reasons therefDr; and 

(c) its effect on low io.come and 
weaker section aUottces 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP .. 
MENT (SHRI DALBIR SINOH) : (a> 
DDA has taken a decision to convert all 
MIG allotments and a portioD of the LIG 
allotments on cash down basis. The 
allotment to the EWS category will be 
liven only on bire purcbase basis. 

(b) and (c) This c;tecision wa~ takeD as 
one of tbe meas,:,res to bridge the sap 
between the revenue and expenditure 
anticipated during the year 198~7 and to 
aUgQJent the financial reSOUrces for tbe 
hou$ing activities of the DDA. 25% of 
the registrants under tbe LIG category are 
likely to be affected by the decision as 
they would be required henceforth to 
make the payment Gn cash down basis. 
The EWS category will not be affected as 
aU allotments in this category wjl1 be made 
on bice-purchase basis 

Reduction i. laad ceiJJull 

475. DR. A.K. PATEL:' 

SHRI C. JANGA REDDY : 

WiU the Minister of AGaICU L-
TURE .,. pleased to state : 

(a) whether in May, 1985 State 
R.evenue btinjsters had alreed that agricuJ-
tucalland ceiIinl limit be lowered lor a 
family of 5 members to 5 hecta,cs JOr ~he 
best category of land with assured irriga-
tion and capable of raiSIns at least two 
crops ID a year, 7.5 hectares for the ~ext 
category with assured irrigation for at 
least one erep a year .aael 12 bectares fer 
the rest; 

(b) if 10, the proaress made in eecla 
State so far ip dais ...... 

(~) tbe remedial measures beiq au.. 
in reapect of tbe areal wbero no prep.s 
or unsatisfactory prQ81'C8s Iuu bcol1 
reported; and 

(d) the steps taken by tbe Union 
GovernQ)~nt in tbe Union Territories in 
this direction ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION (SHltl 
RAMANAND Y ADA V) : (8) to (d) In 
the Conference of State Revenue Ministers 
held in May, 1985 the consensus was that 
this issue would be cODsidered by tae 
State Governments and the Union Terri-
tories. All the States/Union Territory 
Administrations have not yet taken a finaJ 
view on the issue. 

LiYe tdec •• of eye.,.. of Datlonal aDd 
iDter.~iooal hp tprtaDce 

476. SHRI SYED SHAHABUDDIN: 
Wi)) the Minister of INFORMATlPN 
AND BROADCASTING be pleased to 
state: 

(a) the policy of Doordarshan fpr liv., 
telecast of events of national and inter-
national importance; 

(b) the number and particulars of Jjve 
telecasts during 1885.86 including the cHlfa-
tion of each and its estimated audiencc; 

(c the cost per minute of Jive telecast 
during tbe normal telecasting time aad 
outside the norma] time; and 

(d) tbe extent to which the cost was 
met by private sponsorers ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V. N. 
GADGIL): <al It is the endeavour of 
Doordarshan to telecast live, natieaally 
and intern_tionally importaot events, 
del»JUijaa upon t1ae availability of resctur-
CCI and technical la"iHliM. 




